| TEM NO. 103( MV COURT NO. 8 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1265 OF 2006

BABLI @ RAJWANTI Appel I ant (s)
VERSUS
STATE OF HARYANA Respondent ( s)

(Wth appln(s) for bail and office report)

Dat e: 19/01/2010 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTI CE A. K. PATNAI K

For Appell ant(s) K.B. Sinha, Sr. Adv.
Kanwal jit Kochhar, Adv.

Kusum Chaudhary, Adv.

555

For Respondent (s) Ms. Naresh Bakshi, Adv.
M. Kamal Mhan Gupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Not to be taken up today and tonorrow.

(KALYANI GUPTA) ( PHOOLAN WATI ARCRA)
SR P.A COURT MASTER



